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[Mr. Chairman]

that it was productive. I also felt, during my interaction, that Members were very, very
inquisitive. Senior Members like Shri D. Raja, Shri Derek O'Brien, Shri Bhupender
Yadav, Shri Tiruchi Siva and others, who were able to spare time, they all guided them
on different issues. Shri Fali S. Nariman, former Member of Parliament and other experts
were also there. Members should really make use of such occasions, and then interact and
find out the rules and regulations, trie procedure, the opportunities available, the duties
and responsibilities also. Some good beginning has been made. I am happy about it. Now,
Shri Ram Kumar Kashyap, ...(Interruptions)...

SHRI SUKHENDU SEKHAR RAY (West Bengal): Sir, I have a point of order.
ft FTIR: @St TSI Your point of order is under what rule?
SHRI SUKHENDU SEKHAR RAY: It is under Rule 30. The Business Advisory

Committee, as you have told the House, has decided to extend the duration of the
proceedings of the day. The Committee does not have such powers. Under this Rule, the

Business Advisory Committee does not have that power.
MR. CHAIRMAN: I know that.
SHRI SUKHENDU SEKHAR RAY: That is my submission before you.
MR. CHAIRMAN: I know that.
DR. SANTANU SEN (West Bengal) Sir, ... (Interruptions)...

MR. CHAIRMAN: Not now, let us first complete this. ...(Interruptions)... Now,
Shri Ram Kumar Kashyap. ...(Interruptions)... Nothing will go on record except what

he is saying. Pl & IR F, 719 & IR H
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Need for Government grants to villages which do not have their own Panchayat

Land or other sources of revenue
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Need for better functioning of Government organisations for
upliftment of minorities
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*Expunged as ordered by the Chair.



